6197  Written Answérs DECEMBER 28, 1W8  Weirghh PRV éﬁe

.. (B} it 90, whether such permission
T4 gven; ans

(¢) the C¥iitral 414 that is proposed
to be given in thix connection?

Ttk Deputy M¥ilitsr of DLrigation
ﬁl Pivér (Bhw Hathl): (a) o (c).
A Sttt

cohtaining the requisite
WFmgtion is given below.
STATEMENT
1) wngd (b).

KGW"“ Power House

There is mo proposal to have 2
power house at Kakrapar.

Purana Power House

Thé Purna Hydro-electric  Project
Béis been included fn the Sécond Five
Yedr Prati, On technicul éxamination
@ {hYs scheme, it has bien found that
with the present pattein ot irrigation
discharge, the power generation as-

of the project cannot be financial-

justified. This has been brought

to the notice of the Government of
Bombay.

Ukal Power House

The power generation aspect of the
scheme is likely to be considered for
the Third Five Year Plan. The poten-
tials etc. are under examination.

(¢) In view of reply to parts (a) and
(b), the question of Central aid does
not arise at this stage.

Procurement of Rice and Paddy in
Madhya Pradesh and Orlssa

1812. Shri Pingarkar: Will the Min-
ister of Food and Agriculture be
pleased to state:

(a) the total quantity of peddy or
rice procured from the lst August,
1959 to the end of October, 1959 in
Madhya Pradéesh and Orfssa; and

(b) the total quantity left in these
States for local tonsumption out of
the procured foodgrains?

The Deputy Minister of Kool add
Agmicuiture (Shrt A. M. Tisbetdais):

8 shd (v). mmmﬁa

and rice procured by or on u
ﬂ‘)eCmtralGovm

"ﬂ&th’mmm. 1989 to

tober, 1859, in Madhya

mmmamm-

(Un tons)
Rice Paddy

é‘ﬁ&” Pradesh

The above-mentioned quantities pro-
cured by or on behalf of the Central
Government were meant for export
to other Satés and nét for local con-
sumption.

3689c Nl
23,804 16014

Alr Acciients

3 Bhri D, C. Sharma:
113, Shri Hem Barea:

Will the Minister of Transport and
Contmunications be plessed to ay a
statement showing:

(a) the details of air accidents which
have taken place since 1lgt August,
1959 in which aircrafts of the Air
India International and the Indisn
Airlines Corporation were involved;

(b) the reasons for each accident;
and

(c) the extent of loss sustained in
each accident?

The Deputy Minister of Civil
Aviation (Shri Mohiuddin): (a) No
aircraft either of the Indian Airlines
Corporation or the Air India Inter-
national wag involved in any air acei-
dent since 1st August, 1959.

(b) and (c¢). Do not arise.

Export of Rice and Paddy from Punjab

1514, Shrt . C. Sharma: Wﬂlthe
Muustetofl’oodaﬂum
pleased to state:

(a)munnmmnﬁ
Goveriment axportéd
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